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Kind of Business
2 Cairy Busmect Details
Catego y of License

arutEd undst ang B subject 1o th g § EEE hon T 3

Place. CUTTACK MUNICIPAL CORPORATION sesignated OMfice
[ssued On; 26-05-2022 (Modified License)
Valid Upto: 05 J08-2026 (For detalls, refer Anngnurne)

Annexures.

1. 80 1 An

2. Validity Annexyrs

3, Non-Form C ANNEXUre
4. Conditions Of Li

Note:

1. Application for renewal of License can be
you can file application for renewal or

modification
compliance SMMMM with your user id and password of call us at 1800112100

for any clarification.

Muwﬁulmﬁaﬁpfwmwnmﬂmﬂ.
i of License by lagin into §SSAl's Food Safety

2. This License is only to commence of carry on food

3. This is computer generatad license and doesn't require any signature of
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